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dual sector or Project The Annuat Plan
of Andha Pradesh  for  1972-73 »
Rs. 105 crores of whith Cuntial assistance 1s
Rs. 46 56 cioes

Secular Adoption Code

3835 SHRI M S5 SIVASAMY Wil
the Mty of LAW AND SUSTICE bl
pleased to state

(2) whethcr the attention of Government
has been diawn to a pews  report appearing
in the Hmduwstar Tines dated the 29th
March 1972 under the caption * Seculur
adoption code, an mmcdiate need™, and

(b) if so, the reaction of Government
thereto /

THL MINISTER OF STATL IN THF
MINISTRY OF LAW AND JUSTIC L (SHRI
NITIRAJ SINGH CHAUDIARY) (a) Yv,
Sir

(b) Steps are being tuken for undcrtahing
a comprehensive egislation on the subject

Salandi Pioject Estimates

3636 SHRI KUMAR MAJHI Wil the
Minster of IRRIGATION AND POWIR
be pleascd to stute

(2) what were the mitral  plan cstimates
of Saland: progect und what w s the probable
time durning which the said proget was to he
compieted, and

(b) when the projeet was started and
what amount has been spent on 1t so far *

THL DEPU1TY MINISILR IN 1THL
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KURLEL) (a) and
(b) The Salands Projct approved n Qctober,
1969 at an esumatd wost of Rs 465 60
lakhs was expected 1o be completed 1n 1965
The revised estimated cost of the scheme 1
assessed Ra 1427 68 lakh,, out of whih
about Rs. 1400 lakhs have been spent tli
now. The dam, banage and mam canal have
been completed. Only gate nstallation apd
some of the wuoiks on distubution system
remain to be completed.
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Compensation Paid to Familics Effected
by Submerged Area of “alandi
Project in Orissa

3637 SHRI KUMAR M™MAIL Wil
the Minsster of IRRIGA TTON AND POWER
b pleased to stite

(a) whether a laige numbaa of  {analies
mostly adnasis have been di placed as Q

result of the Salands Project m the keongher
District of Orissa,

(b) the 1ue of compensation given Lo
the fawubies {or each acic of land which has
been affected by the Propt,

(¢) the npumber  of fanmiies winch have
not recenved  any compensation <o {1ir and
the time  Government Wil tehe to finalise
settienent of therr (amns and

() whethar  cases hase been registered
against a harge nun ber of fu 'es who
wanted to acquire tehow fnd< for  then
settlement ?

THE DI FUIY MINISTER OF IRRIGA-
TION AND POWIR (SHRI B N
KURLIL) (a) to (u) Intiimation w being
collecte 1 from the Statt Goser yient and
will he Tad on the Table ot the Hous

Coffe. Plantation Schume m Andhra
Pradesh

1836 SHRI P NARAS(VIHA REDDY
Will the Minister of FORLIGN IRADE te
pluasid to st

(a) whatler a3y Schome fo, Coftee plan-
tation has been taben up ir Anohra Pradesh,
witd

(b) 1l so, the progiess theredd ?

THT DIPULY MINISITR IN LHL

MINISERY OF TORHIGN FRADE  (SHRI
A C GIORGI) (4) Yus, dr
(by Ihe Toiest Dupartaent of  Andbra

Pradesh o vaeenting o wnvn o 1o caltivaion
of coflee i Visahapainar)y cid bast Gadavan
Distuets cmee 1900-0!  1he ana planted
with cofiee uld 1971 vome 6§ 229 acres,





